60  Written Answers to [RATYA SABHA] Starred Questions

of agreements with the contractors/supervision consultants. While NHAI was proceeding

with investigation, CBI tock over the case which 1s still continuing,
Proposal for “Lighting a Billion Lives”

#2775 SHRI AV, SWAMY: Will the Minister of TRIBAL AFFAIRS be pleased

to state:

(a)  whether Government has received a proposal under the caption “Lighting
A Billion Lives” for electrification of 500 villages and 500 Scheduled Tribe residential
schools in Particularly Vulnerable Tribal Groups (PVTG) and Tribal Sub-Plan Area
(TSPA) of Odisha using solar energy with the help of Tata Energy and Resources
Institute (TERI); and

(by  if so, how soon the project is likely to be approved and if not, the reasons
therefor?

THE MINISTER OF TRIBAL AFFAIRS (SHRI V. KISHORE CHANDRA DEO):
(a) and (b) The Government of Odisha had forwarded a project proposal for electrifying
500 villages and 500 ST Residential Schools in Particularly Vulnerable Tribal Groups
(PVTGs) and Tribal Sub-Plan Area of Odisha using solar energy with the help of The
Energy and Resources Institute, New Delhi (TERI) proposed to be funded under *Grants
under Article 275(1) of Constitution of India’ which could not be considered during
2010-11. Similar proposal was received in 2012 from the said Government for
consideration and approval as an innovative project under ‘Grants under Article 275(1)
of Constitution of India’. However, due to reduction of budget of Ministry of Tribal
Affairs, no proposal for innovative projects under ‘Grants under Article 275(1) of
Constitution of India’ from any State Government could be approved during 2012-13.

The State Government has revised the said proposal and has sent it in August,
2013 for consideration of this Ministry during 2013-14. Release of funds for mnovative
projects under ‘Grants under Article 275(1) of Constitution of India” is an ongoing
and continuous process in accordance with the guidelines and established procedures,
subject to fulfillment of certain terms and conditions including availability of funds.

Therefore, no time limit can be indicated for the approval and release.
Decrease in poverty as per NSSO survey

T#276. SHRI NARENDRA KUMAR KASHYAP: Will the PRIME MINISTER. be

pleased to state:

(a)  whether, as per the latest data of National Sample Survey Organisation

TOriginal notice of the question was received in Hindi.
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(NSSO), the rate of poverty has decreased to 219 per cent in 2011-12 from
37.2 per cent in 2004-05;

(by if so, the State/Union Territory-wise details thereof and the criteria for

determining poverty in the country; and

(¢)  whether Millennium Development Goals Report, 2013 also incorporates
the data regarding decrease observed in poverty in the country and if so, the details
thereof?

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING (SHRI RATEEV
SHUKLA): (a) and (b) The Planning Commission estimates the extent of poverty from
the Large Sample Surveys on Household Consumer Expenditure carried out by the
National Sample Survey Office (NSSO) of the Ministry of Statistics and Programme
Implementation based on poverty lines determined by an Expert Committee. The N3SO
surveys are normally conducted on quinquennial basis. However, because the last
quingquennial survey in 2009-10 occurred in a drought year, it was decided to conduct
a Large Sample Survey on Household Consumer Expenditure in 2011-12. Although
the Tendulkar poverty line is currently under review by an Expert Group chaired by
Dr. C. Rangarajan, it was felt that since the data for 2009-10 were reported in the
Twelfth Plan based on the Tendulkar poverty line, the same methodology should be
used for the 2011-12 data to give a comparable estimate {or 2011-12, which is last
year of the Eleventh Plan period. The poverty lines and poverty ratios for 2011-12
have been computed following the extant Tendulkar methodology based on Monthly
Per Capita Consumption Expenditure and these have been released through a Press
Note issued on 22nd July, 2013

According to this Press Note, the poverty ratio in the country has decreased to
21.9 per cent in 2011-2012 from 37.2 per cent in 2004-05. The rate of decline between
2004-05 and 2011-12 is three times faster than experienced between 1993-94 and
2004-05. As pointed out in the Press Note, although the poverty line is being reviewed
by the Rangarajan Committee, an increase in the poverty line will not alter the rate
of decline. The State/UT-wise details of poverty ratio in 2004-05 and 2011-12 are

given in the Statement (See below).

(¢)  Asper the Millennium Development Goals Report 2013 (UNDP), the poverty
rate in India fell from 49 per cent in 1994 to 42 per cent in 2005 and to 33 per
cent in 2010. Further, the report States that if the current pace continues, India will

meet the poverty reduction target by 2015
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Statement

Percentage of Population below poverty line by States/UTs
(Tendulkar Methodology)

Sl States 2004-05 2011-12
No.

1 2 3 4
1. Andhra Pradesh 29.6 9.2
2. Arunachal Pradesh 31.4 34.7
3. Assam 344 32.0
4. Bihar 54.4 33.7
5. Chbhattisgarh 494 399
6. Delhi 13.0 9.9
7. Goa 24.9 5.1
8. Gujarat 31.6 16.6
9. Haryana 24.1 1.2
10.  Himachal Pradesh 22.9 8.1
11.  Jammu and Kashmir 13.1 10.3
12, Jharkhand 453 37.0
13.  Karnataka 333 209
14.  Kerala 19.6 7.1
15.  Madhya Pradesh 48.6 31.6
16,  Maharashtra 382 174
17.  Manipur 379 369
18.  Meghalaya 16.1 11.9
19.  Mizoram 15.4 20.4
20.  Nagaland 8.8 18.9

21.  Odisha 57.2 326
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1 2 3 4
22.  Punjab 209 8.3
23, Rajasthan 344 147
24, Sikkim 309 82
25, Tamil Nadu 294 11.3
26.  Tripura 40.0 14.0
27.  Uttarakhand 327 11.3
28.  Uttar Pradesh 409 294
29, West Bengal 342 20.0
30.  Puducherry 14.2 9.7
31.  Andaman and Nicobar 3.0 1.0
Islands
32.  Chandigarh 11.6 21.8
33. Dadra and Nagar Haveli 493 393
34, Daman and Diu 8.8 9.9
35. Lakshadweep 6.4 2.8
Arr Inpia: 372 21.9

*277. DR. K. VP RAMACHANDRA RAO: Will the
TRANSPORT AND HIGHWAYS be pleased to state:

(a)

Target fixed for development of NHs in Andhra Pradesh

Minister of ROAD

the criteria being adopted for allocation of funds to the States/Unmion

Territories for development of National Highways (NHs) in the country;

(b)
Pradesh;

()

the details of NHs taken up for development during Eleventh Plan in Andhra

the details of the funds allocated and spent on development of National

Highways (NHs) during the Eleventh Five Year Plan, State/Union Temtory-wise
including Andhra Pradesh; and



